FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
ARCTURUS DEVELOPERS PRIVATE LIMITED
OPERATING IN REAL ESTATE DEVELOPMENT SECTOR AT NEW DELHI, INDIA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & ARCTURUS DEVELOPERS PRIVATE
CIN/ LLP No. LIMITED
CIN : U70100DL2013PTC257274
PAN: AAMCA0477C -
2 Address of the registered office Flat No. 621A, 6th Floor, Devika Towers,6, Nehru
Place, South Delhi, New Delhi, Delhi, India,
110019
3. | URL of website cirp.arcturus@gmail.com
4. | Details of the place where the majority of fixed assets | NA
are located:
5. | Installed capacity of main products/ services NA
6. | Quantity and value of main products/ services sold in | 0
the last financial year
7. | Number of employees/ workmen 0
8. | Further details, including last available financial | For further details, write an email to
statements (with schedules) of two years, lists of | cirp.arcturus@gmail.com
creditors are available at URL:
9. | Eligibility for resolution applicants under section | The Resolution Applicant must be eligible under
25(2)(h) & 29A of the Code is available at section 29A of the Insolvency and Bankruptcy Code,
2016.
For detailed EOI and eligibility criteria, please write
an email to cirp.arcturus@gmail.com
10. | Last date for receipt of expression of interest 07.07.2026
11. | Date of issue of provisional list of prospective | 17.07.2026
resolution applicants
12. | Last date for submission of objections to provisional | 22.07.2026
list
13. | Date of issue of final list of prospective resolution 01.08.2026
applicants
14. | Date of issue of information memorandum, evaluation | 06.08.2026
matrix and request for resolution plans to prospective
resolution applicants
15. | Last date for submission of resolution plans 05.09.2026
16. | Process email id to submit Expression of Interest cirp.arcturus@gmail.com
17. | Details of the corporate debtor’s registration status as | NA

MSME. .

- SD/-
IP Megha Agrawal

IBBI/IPA-001/1P-P01456/2018-19/12272

AFA valid up to 30.06.2027

Address For Correspondence: C/o Truenex Absolute Insolvency Resolutions LLP, Plot Number 72; 2nd floor
- Anjaneya Niwas, Opposite Dew Trinity Hospital, Hindustan Colony, Wardha Road, Nagpur- 440015

Date: 22.06.2026
Place: Nagpur

Address Registered with IBBI: C/o Truenex Absolute Insolvency Resolution LLP,
001, Shivranjini Apartments, In Circle of Congress Nagar Garden, Congress Nagar,

Nagpur — 440012 (M.S.)

g For Arcturus Developers Private limited

DEVELOPERS PRIVATE LIMITED
RESOLUTION PROFESSIONALS

w P MEGHA AGRAWAL ‘—-‘
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T oo s CESC| | aoirva simie GRASIM INDUSTRIES LIMITED 6@l 9Q4e, 618 R ODISHAPOWER TRANSHISSION
Dl CIN: L17124MP1947PLCO00410 o ﬁunmmnu um“n
NOTICE INVITING E-TENDER Rogistared Offce: PO, o, Nag - 45 3, Dt. U, Madhy Pracsn nda °GIQ8 Goe @s B =S
S‘é‘%"c‘"iiésé"n”‘z‘z%é”z&z‘é’?ﬁﬁé’ i':;cils(:;'r:: :’:-LQ‘ i«'k 3‘5"&% 2 Corporate Offce: Adiya B Cenire, A" Wing, 2* Fioor, SK. Abire Marg, ( 6361 AERIAT 9@ AARA) g (AG: of Odisha L
i .06.2026, havi i Worl, Mumbai - 400 030, Maharashtra,India
House, Chowringhee Square, Kolkata-700001 for purchase GRASIM Tol.No.: +912268525000/24095000 | B '?”f O.'ffe_ ?‘_’T“:L_ 1.‘e.cl.| T?T’_J_a?‘?_"} .an!eed -Nf?a-x,.s.h‘ub?na.sw?rtstooz __________
20t August, 2027 as por Miisry of Power (MOP), GOI e i v s O | SR NOTICE INVITING E-TENDER ...
quidelines dated 30.03.2016 and amendments thereof. SPECIAL WINDOW - RE-LODGEMENT FOR TRANSFER AND DEMATERIALISATION OF PHYSICAL SECURITIES E-Tender Tendor Dascinton: Eetimated Cost
Soft copies of tender documents are available on Sewnﬂs,sand Exc;hmangeBoaldolég%fﬁ&%ﬂﬁdﬁmﬂggﬁﬁ:sl%gpr;‘y;xml sha;;smm%m:mxf No. pEon:
a S 0f a-bdg . . .
www.!nstcecommurce.c?m and www.lcesc.co.ln ve:pu:gls originaly submitied bexwe 1% Aptl 2019 dabddd logeﬁuenues s el ol 0&2:2‘:8.-27 Selection of Security agency for providing watch &
The bids are to be submitted electronically through DEEP | | 1-'o/uer 1 faiiate te Investors, the SEBI vide s irular No. HOSI13/112)2026-MRSD-PODIIBTSOR026 ded ward service to OPTCL in 04 lots:
Portal of MSTC. 30° January 2026 has decided to open another special window for one year from 5 February 2026 to 4* February LOT1 Rs. 19,33,23,648/-
20&1" While kodgxr\"g“‘)| 8st m:;r ! m'gfmuans for of physical shares, one of the mandatory requirements is LoT2 RS, 9,24,93,120/-
submission of ongi certificate isas o Fy& 0y 23
PUBLIC NOTICE Execution date Lodged for transfer before 1% Original Security Eligible to lodge in the LOT3 Rs. 13,54,82,880/-
Issed n e rstof e pubic. Take ke et Mr JeideChmban et of Wis of transfer deed April 2019 Certificate Available? current window? LOT4 ! Rs. 12,37,58,400/-
aving i , Sector-13, . F
u m»fﬁi‘:'}f;'}h’::'ﬂm o he i v, bk : o M; No Yes v Last Date & Time of Submission of Bid:
n s & name of s it 4
my Iolcy-mn:;uns 1 have neve e esigned S 1o Bl v mm. ol o (s fresh lodgement) 05.07.2026 upto 17:30 P.M.
e soy | s raocrdabmateate | 1 | ot of otidoct moited e fank bipel| R b e
1stApril 2019 single phase, single unit type 400kV, /1
pply any "
"‘:‘: :’“f;;";:‘_&‘;‘,::":'°' l“" i Sl :‘"“,‘;E,E""",‘,?,,’,‘(;z;f;,‘,‘\:{} Yes No s 33kV type Current Transformers under triennial
;‘Mf,;, ‘::,‘é it od dﬁ“ﬁ;ﬁfﬁ‘ﬁﬁ"““ °: 3 h::‘:g‘ﬁj:;‘é;"t No No procurement plan 26-27, 27-28 & 28-29 in e-
1
f any a::g\g m?w':un n:n“g%mu:\inf :l xfm ..é.';“e‘:«‘:’& .%E* < below or by emal Further, the following cases will not be considered under this window: tendering mode only. =
;hwlva'mm 15 day v 0 owe o s peblcanic ek e o Ty ke cecessr |- o Cases mvolvmg]dlspu(es between transferor and transferee. Last Date & Time of Submission of Bid:
investigate a s mem jents, | | +
:‘::;;é; ‘?'::n'q'!x:lr:sm nur:o:: :ny\:: ::um: ::Yush p/:ow: :I lh: ::d lmnemm NOTz“:IT::l:: lve E‘;:db::rr;:\r::l’sm m::seu::;u:;ﬁ::g:{:m?szﬂmm route i.e. they will only 10.07.2026 upto 12:00 Hrs.
! : . < . :
i requested nottoprovide| | be issued in dematerialised (demat) form afer transfer and the same will be subject to a lock-in of one year. CPC- |Design, Engineering, Supply, Erection, Testing &|Rs. 2,79,31,373/-
any loans, credit luolm!s overdrafts, ulssue any Iznevs of credit, guarantees or accept any 41/2026-27 [N W :
secuty o fhmqe in n:‘mm of nyperon wjﬂﬂ ) upres;ﬂlld Mis J. s"m::-?‘ ;mn:n Srlr(aregoldel;s wh?”?ave missed the earhl:;1 deadine for re—lodgemenl of ‘!;a‘gsf& deedsy.ara once v:g;:g gwu?ged’lo Commissioning of work towards “Shifting of 3nos. Of|
irst oblaining my written consent. Any facility alrea ynun on or after 0 take advantage of this by fumi the necessar e Company's Registrar re Transfer
pesons sl Iy e ame o tefm shod be resored o me mmedately Brksnancl| | Agnt (RTA)- KFIN Technologies Limited 70 o f oy on, e S G g Lk il 400 KV towers and thereafter construction of 3 nos.
Sccoun o e !Iuéll:y of oy e Tdms nm;;a s z‘sm mm plq;du toany Im:l’ ights| | the Company and RTA, at any of the addresses given below: of new 400kV towers in 400kV Indravati Power
and remedies available 1o the firm an In W, n action’ . T
b1 lr'\mlmd sgaist &ﬂmns‘ esponsol (o e kl’..é'" et GRASIM INDUSTRIES LIMITED KFIN TECHNOLOGIES LINITED house - PGCIL Indravati SC Line(Line Length-1KM
Details for communical i H
SRR G R o) o e sl e rmot st ¢
on: Partn ui t, Ujain, Madn nakramg ingampal ) Upper Indravati PSP. PE-
Registered ffe:Miin aci Road, Baoa Sector, Telephone: 91- ey India - 500032 Toll Free No: 1800 3094 001
E.‘,:',,‘.‘“,%“,%’;!‘,‘E;;,“‘,‘""‘“"" 201308 Emall: grasim secretariai@adityabira.com Email: éinward.ris@kfntech.com (DC+3=1NO, DC+6=1INO, DD+3=1NO)" in the
VDAY Wtk drasit. oo GUEHS: ik dccot State of Odisha, on EPC contract basis in e-
Update of KYC and conversion of physical shares into dematerialized form: tendering mode only.
Shareholders holding shares in ical form are encouraged to update their KYC details and convert their physical .
shares mlodnmalcﬂnghzed( lectrghmycs)lorm Holding shares%demmnaluedlormoﬂefs multiple benefits and eliminates Last Date & Time of Submission of Bid:|,
= = the risks associated with the physical share certificates. 17.07.2026 upto 12:45P.M.
‘: F°'5“""""d“"”““’“:"’ CPC- |Engineering, Supply, Erection, Testing &|Rs.
| Neelabja CMM 4712026-27 Commissioning of Conversion of 132kV Kutra 19,15,81,281.62/-
Place: Mumbal Company Secretary and Compiiance Officer switching station to 2X 50MVA 132/33kV GSS, Kutra
Date: 21" June 2026 ACS-16075 on Turnkey contract basis in e- tendering mode only
I n fast o r Last Date & Time of Submission of Bid:
a 21.07.2026 upto 12:45P.M.
fr ag | I e m a r kets : ‘ e D o B Complete set of bidding documents are available at www.tenderwizard.com/OPTCL
| e ) and www.optcl.co.in.

insight brings - |
perspective.

@®@/optcl.odisha  ®/optcl_odisha HIPR-29/2026-27

ADDENDUM TO THE LETTER OF OFFER FOR THE ATTENTION OF EQUITY SHAREHOLDERS/BENEFICIAL OWNERS
OF EQUITY SHARES OF CYIENT LIMITED FOR THE BUYBACK OF EQUITY SHARES THROUGH TENDER OFFER UNDER
SECURITIES AND EXCHANGE BOARD OF INDIA (BUY-BACK OF SECURITIES) REGULATIONS, 2018, AS AMENDED

S RELEVANT PARTICULARS CYI E N I
1. | Name of the e ARCTURUS DEVELOPERS PRIVATE LUMITED
Decode market moves SEmPRACWITY | eeamcioare )
. 2. | Address of the registered office Fiat No, 6214, 6th Floor, Devika Towers, 5,
with sharp, fast, Nehru Piace, South Dein, New Daihi,
. T i L Reg do oor, Awing, Plot No oftware ayo o adha
— [|URColwebsie " [cmarciuusdgmaicom |
expert analysis T derabad 500 081, Telangana, India » Telephone: +91 40676
) fixad
every day with S =g = ontact Person: Sudheendhra Putty, Company Secretary and Compliance Office
- products/ services
Stocks in the News | |75 Quareay s vaie i o TPy Secr LA Yo 20 ? °
products/ services sold in last 00 091pP 0 4
i H financial
I Busmess Standard. { | Bunnbar of serplipseswoionen 1.0 5 OFFER TO BUYBACK UP TO 64,00,000 (SIXTY FOUR LAKHS) FULLY PAID-UP EQUITY SHARES OF FACE VALUE
Further juding last For furthor Getalis, write an email
| avallable financial statements ciarcturus@gmail.com OF INR 5 (INDIAN RUPEES FIVE ONLY) EACH OF CYIENT LIMITED, REPRESENTING UPTO 5.76% OF EXISTING
; bbbyl FULLY PAID-UP EQUITY SHARE CAPITAL OF THE COMPANY (ON A STANDALONE BASIS), FROM ALL THE
TR 3 9. [ Eligibikty for resolution appiicants. ELIGIBLE SHAREHOLDERS, EXCLUDING PROMOTERS, MEMBERS OF PROMOTER GROUP AND PERSON(S) IN
| Tobook your copy, | pusbursesitioe b helaannll Bolbsmsrnd prmoinediedorarg CONTROL OF EQUITY SHARES OF THE COMPANY AS ON WEDNESDAY, 17 JUNE 2026 (RECORD DATE), AS
] SMS reachbs to | Bankruptcy Code, 2016. PER THE RECORDS MADE AVAILABLE TO THE COMPANY BY DEPOSITORIES AS ON THE RECORD DATE, ON
f ” / 1 o Sl b o stwly ot A PROPORTIONATE BASIS (SUBJECT TO SMALL SHAREHOLDER RESERVATION), THROUGH THE “TENDER
57575 or email Ll ~ sparntingg OFFER" ROUTE AT A PRICE OF INR 1,125 (INDIAN RUPEES ONE THOUSAND ONE HUNDRED TWENTY FIVE
d bsmaili L e e [ ONLY) PER EQUITY SHARE PAYABLE IN CASH FOR AN AGGREGATE AMOUNT OF UP TO INR 720,00,00,000
order@bsmail.in ; [ ] Do of lexte T rovaoratieel | TTT0Z5 (INDIAN RUPEES SEVEN HUNDRED TWENTY CRORES ONLY) (BUYBACK).
o Saosectie Ies0iulion dpgricants _J ——] A el e e e e
| [ Csteme ’z“““‘m;’; 22072026 This addendum to Letter of Offer ("Addendum") should be read in continuation of and in conjunction with the Letter of Offer
i v%ﬁmﬁa 01082026 dated 19 June 2026 (“Letter of Offer"). Capitalised terms used but not defined in the Letter of Offer shall have the same
| prosectveresckion 'W““"" as to them in the Letter of Offer unless otherwise defined. Equity Shareholders are requested to note
13 [ 08082028
1 ";';.Z..'?a"u?“ kiation et the modlr ication/changes made in some figures/text necessitated to be made in the Letter of Offer, due to some clerical
and request for resolution plans to errors.
resolution ints
[ [ e ome > i, Cover letter point no. 4 be read as This Letter of Offer is being sent through electronic means to all the Equity
16, Pn)mscm;ﬂ 10 1 submi rparcurssegmal.com Shareholders of the Company as on the Record Date i.e. 17 June 2026 (Eligible Shareholders) in accordance with the
= 2 Expression of Interest I R Iafis . . - " . o
7 and such other circulars or notifications, as may be applicable. Further, in terms of Regulation
° S t d i d T7.| Detai's of the corporate GeBors | A /) o S ad Seic o ; ; 3
B L registration status as MSME. 9(ii) of the if the Comp a request from any Eligible Shareholder to dispatch a copy
llSlneSS an al 1P Megha wﬁﬁ of this Letter of Offer in physical form, the same shall be provided. For Shareholders who have not registered their
I n S I ht O u t 'BEV'PANU'PNP“I?:/:%%%/GW;Z email addresses, a physical copy will be dispatched.
g i %mm;f{f Jm%m’;m‘m:ﬁ il. Section 2 - Definitions of key terms - IT Act/ Income Tax Act - Income Tax Act, 2025, as amended and references to
Colony, Wardha Road, Nagour- 440015 Income Tax Act, 1961 in all be read as to Income Tax Act, 2025.
Address Registered with IBBL: C/0 Truenex Absolute Insolvency Resolution LLP,
\ s e 5028 001, Shivranjini ‘ownen-‘ In Cm °(f mﬁix&g’:w , iii. Paragraph 11.8- In the heading inset of the table - “(In Mn)" shall be deleted.
NAGiace: Nagour Farvetuns Dovatpars et i v. 17.1- The first line be read as “The Company was originally incorp on 28 August 1991 and is a
\ / global lifecycle engineering Y P g i itical from design to across p

Aadhar Housing Finance Ltd.

Corporate Office: Ofice Nos. 501 & 503, 5th Floor, Lightbridge, Saki Vihar Road, Andheri East, Mumbai Suburban (District), MH- 400072
Noida Sector 31 Branch : 2nd Floor, Plot No. 253, Krishna Complex, Mahraja Agrasen Marg, Noida Sector-31, Piller No. 23, Nithari Village, Gautam Buddha Nagar, Uttar
Pradesh-201301 Authorised Officer- Rakesh Tiwarl, Mobile : 9570443300

NOTICE FOR SALE OF PROPERTY UNDER PROVISIONS OF SARFAESI ACT, 2002 THROUGH PRIVATE TREATY
Whereas the Aumonsed Omcer of Aadhar Housing Finance Limited (AHFL) has taken the Possession of the Secured Asset, w's 13(4) of the Securitisation &
f Security mlereslAcl 2002 And whereas the Authorized Officer had earlier issued E auction Notices but failed to
attractany bidders, and has now ds by way of Private Treaty.
The Authorised Officer has received an offer from some interested persons in this regard for purchase of tha Secured Asset. The Authorised Officer is hereby giving the
Notice to the Borrowers in general, for Sale of the above said property through Private Treaty in terms of rule 8 and 9 of the Security Interest (Enforcement) Rules 2002.
The Detals of the Account are as follows:

(o P L]

smg Fmance Lrd

x.  Tender Form (demat)-paragraph 16 (Instructions) - the term “paragraph 23.36" be read as ‘paragraph 23.34".
o/ i Demand Total Optstandi - o . heikdual

HS: Lml?n;'"” Notice Date PE!G::.{;:) uummit" Description of the Secured Asset xi. Tender Form (physical)- paragraph 16 - the term “Corp Sh. be read as “N
Sk MURNAN Except as detailed in this Addendum, the other contents and terms in the Letter of Offer remain unchanged. A copy of
1 (Lo;n Code No. silllngl(aal Knmlr) 11062023 < 7 Al that part & parcel of property bearing, Plot No. 67, Khasra No. 652, this A is d to be available on the of SEBI (www sebi.gov.in), Stock Exchanges (www.bseindia.
20200002791/ | Singh (Borrower Village Kuri Khera Pargana, Tehsil Dadri, Gautam Budh Nagar, Uttar e ent. d th o th back (www.axi aitny
Nolda Sector31|  Sudha Devi & 14,0000 | 684700/ | Pradesh-201306. Boundaries: East: Other Land, West Road 25 Fest, fm and s "sel'"d'a c;m) e f&mp;"yb(a e ‘:x’m) . B: 3 . oDy & iosptoabli otk e

Branch) (Co-Borrower) - | ¥3,57,206/ North: Plot No. 66, South: Plot No.2 In terms of Regulation 24(i)(a) of the Buyback Regulations, the Board of Directors accepls respol

plants, and networks.”
v Paragraph 17.2 - The ASOP allotment date appearing as 13-Oct-2026 be read as 13-Oct-2025.
vi  The word “Bodapanu” as appearing in the relevant sections of the Letter of Offer be read as ‘Bodanapu”.

vii  Paragraph 17.3 - Pillutla Madan Mohan is ISB M. in T-Hub F ion and Sunil F Bh is
a Manager to Knowledge Realty Trust (a listed REIT) of Knowledge Realty Office Management Services Private
Limited.

vili - P 17.4 - The effe date of for Venkata Rama Mohan Reddy Bodanapu be read as 11
October 2025 on account of of dii hip post att the age of 75 years.

ix  Tender Forms (demat and physical) - Subject line - The amount of INR 720,00,00,000 Crore (Indian Rupees Seven Hundred
Twenty Crores Crore Only) be read as INR 720,00,00,000 (Indian Rupees Seven Hundred Twenty Crores Only).

This is a 15 DAYS SALE NOTICE UNDER SARFAESI ACT, 2002 which is hereby given to the Borrower (s), Co-Borrower (s) and Guarantor (s) that the above dascribed
immovable property mortgaged/charged to the Secured Creditor, the Physlcal Possession of which has been taken by the Authorised Officer, will be sold by way of Private
Treaty on “Asis whereis”, "As iswhatis”, and “Whatever there is” basis to recover' duet Housing Fi 1d.

Ifthe Borrower(s), co-borrower(s) have any buyer who s ready to purchase th dassetat the given reserve price then C t

in this Addendum and confirms that such document contains true, factual and material information
and does not contain any misleading information.

For and on behalf of the Board of Directors of Cyient Limited

Intimata to AHFL one day in advance before 13-07-2026. then AHFL shall give preference to him.
It failstoi -07-2026. the AHFL will procaed with

Is being sold with 2l the existing and future encumbrances whether known or unknown to AHFL. The Authorised Officer/ Secured Cred:tor shall not be responsmle inany
way forany third-party :lalmslnqnlsldues
The purchaser d

related o the property (under sale hall not be entitied to

g treaty)
make any claim against the Authorised gard atalater date. The Date of Sale | 13- -07-2026.

“This newspaper publication and the data contained herein is intended for general public ion of
this content, in whal=ov|n part, Inany form or by any means, whether print, digital, electronic publication in anylurrn e-mail orweb publicalwns. or othcrwlsu through any
modeis any mode may result

AHFL
gal action by AHFL.

(Authorised Officer)
For Aadhar HousIng Finance Limited

Place : Uttar Pradesh, Date : 22.06.2026

- o - o - - - m

Sd/- Sd/- Sd/-
Bodanapu Ganesh Venkat Krishna Venkat Rama Mohan Reddy Sudheendhra Putty
Managing Director Bodanapu Company Secretary &
DIN: 00605187 Director Compliance Officer
DIN: 00058215 Membership No.: FCS 5689

Date : 20 June 2026
Place : Hyderabad

EsoL : ’scw
2ESOLUTION PROFESSIOR
i MEGHA AGRANAL

- - -
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